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()1-'l~'lCl'I OI-' 'I'IlI-I CHI}-II" JUDICIAL MAGlS'I'R1\'I'I‘I : WEST DISTRICT: DELI H

l)U1YROS'l'l'lR 01" J.UDl.§1Al.-MAG.1.§'lQRflli (W1£S'_l') l)ISL1‘B,ICI'
FOR Tlll’. MON'l'_ll Ql’ JUXI5-_ 2026

The following Judiriail .V|il|1lfilHlT{‘ 1-‘irsl Class of Wes! District, llclhz will wnrlt as l)'.:'.'y Magistrate on "~c caies rt. L

\s |ln--- ~- "'!<:~a I1 is e:1|uim-d upur: the |)r.|y .Vl;:g1~.|r:|iu iu hold trial of acrzzseti persons invoix-ed in petty. cases whom-w.-r .-.crcs>a.'\' anti :

....t .1 in . I . 111-:1: 1:21:11;-:5. .~'.:rl1 as :ururt.mg of tiyizzg uct'l;|ru1:o'1 l:!r wl~cn-vu- s-it-h l'!1i'l'|." -~ 'a'a:eti ‘u~"o'c il~c'n ""~ev s‘~o “:.‘ '-Ewan ‘

1... . 1 L =..1fi-.-r hurm::. or. the day uf duty.

On Sundays. Second Saturday and other holidays, they are required to teach to court b_\ 1100 AM and remain there up

in 05- IN! PM in till the dispnsal of remnnd and other misc. work whichever is later. On working (lays Duty Magistrates shall remain in the
(01171
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till 05:00 I'M. The duty Magistrate would he assisted by his/her own staff

Nani:-.~ of the Judicial Magisteralc I-‘irsi Class Working Holiday

Ms. Shivangi Mangla. bd. JMl-‘C(Nl Act-05)
IL-klihl louse N0. 90. Upper Ground Floor “ 4 & 5, Sector 23, Rohini
D0 a

Ms. (Ihhavi Bansal, Ld. JMFC (Mahila Court- 04)
R70 1-‘lat No. A-23. Salter Court's Residential Complex New Delhi 110085
Ms. bhruti Sliarma-ll, mac (Mnhila Court-2) '
R/0 A-2B/ 194B. Near Ekta Apartment, Paschim Vlhar,
Near Jwala Heri Market, Delhi

Sh. Tanmay Batham, .lMFC[Nl Act-03)
R-u Fla: No. 101. Himvarsha Apartment, [P Extension. Delhi -110092
Ms. Jvuti Nain, Ld.JMFC (Mahiln Court-01)
R.-1; llat No. B-2/206, Delhi Administravinn Flats. Shalimar Bagh, Delhi
1 lllllllli

ah. hhashank Nandzm Bhau, JMFC-02
R 1] H-104, Nnveen Apartments Dwarka. Sector-05. New Delhi-110075

SI" .-\-1.<t:rPanghal, Id. .lMl-‘(I Ob
R,-‘u Flat No 13-803. Parker VRC White Lily Apartments, G. 1'. Road, Near
Tflll nevi Lal Park. Sector-08, Sonipat. Haryana 131001
Mt. 5 1“Ji(ldl1Z! Srivasiava. l.Vl1-'(I 0‘)
R,-n =1‘ 62/2;», Second l-loor, Kali-ta); l-.x1cnsion Kalkaji New Delhi

Ms. Renu, Dd. JMFC-10 _
R/0 B-104..Judiclal Residential Compler *1»:-mr-26, RohiniDellu
Sh. Anshul Singhal. Ld. JMFC-04
R/o Flax No. 706, KKD Judicial Residential Complex, Type-IV,

Karkmdnnm. Delhi 110032

Ms. .\/Yoksha Rains, hd. .l.Vl1-"C ll _
R/0 20‘/2, Delhi Administration Flais, (lulabi Bagh Delhi

Ms. /‘v:;1mikzi..JMl"C (Mnhila Cour! 00) _ V
11/o l lat No. 106, Type IV, First Floor, KK‘) Judicial Residential
(Io:n".1'.ex. Shahtlara, Delhi 1 10032

Sh. Vikas Madaan, Ld. JMFC-07 I _
R/6 B-803, Judicial Officers Residential Complex, Sector-26, Roh1m-
1 10042

Sh. Gaurav Uiiwal, Ld. JMFC (N1 Act)-01
R/n 33S.SFS Flats, Mukheijee Nagar, Delhi-110009
Ma. Surbhi Sethi, JMFC (N1 Act -02) V _ _
RA-0 112_ K11-pal Apartments, 44 LP. Extensmn. Patparganj. Delhi-110092

.'\-l> Alisha J:unJfv1l-‘C (Digital Tralfic Cuurlj _ _
R/n 283. 2nd Flunr, I-‘lat No.5, Residential Gagan Vihar. New Delhi -5!

M<. .>€s!m Langan, l.d. .l!\-1l~'C (3-‘lahilatlouri-(1_'a) ‘
IL/0 11.,‘ (I, (ill 10, Sunder I\P?l|'llTl1‘I1l5, Pascmm Vihar.
\i~w ):~l‘.h" I 1008'!

Ms. i-heelal Rani. Ld. JM|=c- 12 25-06-2°26
R./u H-306, 3"‘ Floor. Greenfield Colony, Faridabad, Haryana 121010

days -
01-06-2026

02-06-2026

03-O6-2026

04-06-2026

05-06-2026
06-06-2026

OB-06-2026
O9-06-2026

10-06-2026

11-06-2026
12-06-2026

07-06-2026
(Sunday)

17-06-2026
(Summer
Vacation)

13-06-2026
(Second

Sarurday)
14-06-2026
(Sunday)

15-06-2026
(Summer
Vacation)

16-06-2026
(Summer
vacation)

18-06-2026
19-06-2026
20-06-2026

(Summer
Vacation)

21-06-2026
(Sunday)

22 06-2026
(Summer
\"'aca:io:;

23-06-2026
{Summer
Vacation]

Room X0

508 (EXIT!
Block]

252

158

103
(CBA-ll)

358

356

336.-\

02
LCBA-ll.:

345

268

31

349

289

03
(CBA-1)

102
(CB.-K-1!

102
-‘ Exm. Blot

24-06-2025 ' 353
(Summer
Vacation)

111121-e
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Sr. Name of the Judicial Magisterate First (.lt'l\*- Working Holiday Room No.
_\;° days .

19 Sh. Anltit Karan Singh, JMFC-OB ’ 26-06-2026
R/0 274, 3" Floor, Jai Durga Apartments. Tagore Park, Dellti- 110009 (Muharram) 30

20 Sh. Gaurav Sittgal, ta. JM1-‘C-06 27-as-2026 '6 28-06-2026 ass
R/0 1-‘lat No. 202, Aaubhay apartmcr.:.~.. st-. /, Sonipat llaryana (Sunday)

21 Ms. Deepika Goyal Shokeen, JMFC ( Mahila Court-03', 29-06-2026 _
R/o W2-10, A-2, Bloc1t,Asalatpur Village. Ztnakpuri, New Delhi -nooss 1"-*

3'-2 Sh. Komal. JMFC-01 30-05-2926
R’o V1112 (3" Floor) DDA Flats, l\all\.i_-: New Delhi-110019 _

34 I

Rl"?viARl(S :

11‘. Or. Ifioliday the Duty .\!lag§s!?'at_‘ :-' :"t- day shall also deal with all the cltallans of traffic/S’l‘f\, Er-.ipot::-tit-t:
Vehicle pertaining to Darya Gtv: . \.::nia .\/larl-tct. Nlodt-l ‘l'own 8:’ Paschtm Vihar traffic circlt .~

02 When any working day is dt:L'.a.'t‘ti at holiday, the Dirty Magistrate on that day will bc dt_‘t't':cti its ltzty
Magistrate for whole day \'t'itl'1nt.f trtt funhcr order.

O3. Duty Magistcratc shall hold co-.1": 0'1 Sundays, Second Saturdays and Ilolidays clc. in Room Nuntzacrs
mentioned against their names.

O-'-. It is impressed upon all the .l-..ii-.-..=.; Magistrate First Class, West District, Delhi to rcntait" .n.-.-.tI;|li.t- .:
their court and to perform tl-tc:: ttilcial work till 5 p.:n.,inclt;ding deciding remand and ha-.. .ip;i.ic;t .:)"..
and signing of orders passed t-:2 :'.".t: day, as also on warrants, for example, release warm:-ts. rcn-.n~.tt
warrants ctc., and not to leave such work for thc Duty Magistrate of that day.(l1cfcrcr.t~c No. ‘vhf;
2008/CMM/West/ADD/IJR/201-1 tlatcd 05-06-2014)

04(a) in case any Magistrate has to .=~:i-.¢ court before 5 pm due to unavoidable reasons he/she shall inii:it;i:c
the undersigned and the Duty \1.tg:strate of the day of the said reasons before leaving ti-t~ court. 1-1
absence of any such intimatiot‘. the Duty Magistrate would perform the work of the sazd l’rcs.d1ng
Officer only after taking a w7§".t"‘. report from the Reaclr-r / Ahlmad of the said Cnurt alto-.:t the ((311
availability of the Presiding ()"‘;ccr, which shall thcrcattei he scrit to the undersigned.:j{itt-fercttcc
.\'o.1956/2008/CMM/West/Airit JR/2014 dated 05 06-20141.

O5. it is ciarified that on working t;.=_t\. all the Bail applications 8i Stzpcrdari Applications shall heave to ‘ac
heard by the concerned cotr-.. - 0'

06 All the l.d. Judicial Magistrate l-.1"-'1 Class, West Distrct, Delhi shall comply the directions rcct-lvcd frum
time to time regarding dispose. -:1" the work from l1on'blc High Court of Delhi, .\'cw Delhi <1I1C from !.ti.
Principal District 8: Sessions .1-.;=i_t--. (West), Delhi.

37 1?-.c i.d. Judiciai Nlagistcraze L ~~: rflass, West 1)istrict.T1r-"ii rlcputcd for duty and the stafl'u!‘1ltcir mtzrta
it-I-to will work on l§o'.ir.ia}"s \-. ' '-_~ entitled to avail Special Casual leave (Compensatory l.t:t~.vc) in ‘=.".. of
'.'r'.c duty performed on such d;:_t :~t as pcr rulcs.'1‘he Spt-cial Castuii Leave (Cnmpcttstttory 7 .‘;t\t'l ::‘
judicial 1-/Iagistratc First Cia~~ 1". Iii. District, Delhi shall he routed through and aficr vt~ril'i;:.=:in:~. lit
undersigned. The Judicial .\'.=._.; ~'~.etc Firs: Class, ‘West District. Dclhi while forwarding the ;.p:ilit-tn on of
rho staff for grant of such Sztt . .~ Casual lcavc (Compensatory) shall verify that the officia -.onct~r::td
had actually worked on a p;‘.r"c“....'.r date.

08 In case of emergency the Z)-:3 Magistrate is not available due to some inevitable reasons he/she will
send a formal request two clays 1:: advance for change of duty alongwith the written consent/willingness
of the officcr agreeing to pcr':>r:~.~. duty in his/her place, to .1tc office of the undersigned .

09 The Duty Magistrate of the t;.tj- '1l18ll report at Video Conferencing Room latest by 12:30 noon and slttili
dispose off the work as per ;jlT(‘L'llOl'1S issued by tht: then CMM Delhi contained in the oftit-c order .\'o.
8340-80/lvllvl/CMM/2008 ;‘.;t!t':‘ 28-07-2008.

10 The Judicial Officer who art 1» :r‘.1lct.l as Duty Magistrate, if surnrnoned for the day, of stir!‘ titty of tit:t_t' zo
appear as witness in a co‘. " It: :i:cd in court complex other than the plttcc of posting wt wntl ;| "or:--.t
request in advance to the ti-..-1 --'l".crc he/she has to appear as at witness for his/hcr cxc:n.i¢u~'t "ro':'. t-<>*..'
attendance for that date, Lt -' -. may do so in lht: forenoon session. untlcr intimation in ti .- -.._i~tit~|-zgnt--.1
(Ref: standing order i.sst.c.: the l.d. District .lut',, ‘ “- Sessions Judge, Delhi. Vitrt-it .\'(). -=?..»;i»1
684/IJM/Gan. Dated 26-iii .W=1.)

('tirtttl.......§i

.\» 1 I I r

- . E it ‘

‘ ‘V’ 5 t_ 3.1 ~..>l
‘t /' J 6‘ ) .
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.3.

In case, if any information regarding inquest U/s 196 Bharatiya Nagarik Suraksha Sanhita-2023 is
received hetween 10.00 /\.M to 5.00 P.M. on a working day, the same shall he moved before the
undersigned for marking it further.

tr is cxarified that on working day, E.‘ ;=.e;' inquest information is received by the Duty Magisterate after
05:00 P.M. till 9.59 AM. on the immediate succeeding day, then the same shall he deemed to he
marked to the concerned Duty Magistrate of the day, who shall proceed to conduct the inquest
proceedings and no formal marking of such Inquest hy the undersigned shall be required.

If zmt .nt|t:est information is received by the Duty Magistrate on holiday, then the same shali he deemed
to he -narked to the Duty Magisterate of the day, who shall proceed to conduct the inquest proceedings
anti "o formal marking of such inquest shall he required.

In case of transfer of any Judicial Officer, the newly posted Judicial Officer sha'l work as Duty Magistrate
in place of his/her predecessor Judicial Officer. /ll K) I

-   icta t agisua
West D},t'i£~t./Delhi

NO.-g§3.’..:...8g.Lf........CJh/l(VVC5l)/DR/2026 Dated, Delhi the ..*?§T.?§.T.?’..°' 2 <4
Copy forwarded for information and necessary action 1.0:-
Ol . The lion'hle Registrar General, High Court of Delhi, New Delhi

Through !.d. Principal District & Sessions Judge, (Wcst),Deihi
02. The i.d. Principal District 8: Sessions Judge, (HQ), Delhi
03. he l.d. i.d. Principal District 8: Sessions Judge, (West), Delhi
04. .'he 1.d. Principal District 8: Sessions Judge all district Delhi/New Delhi

05. “he Id. officer lncharge, Pool Car, 'l'is llazari Courts, Delhi
O6. ' he l.d. CJ.\/ls, all District, Delhi/New Delhi,
O7. ' he i.d. ACJM & all I.d. Judicial Magistrate i-'irst Class, West District, 'i'isila1.ari Courts, Delhi.
06. “he Director of Prosecution, ‘1‘is ltazari Courts, Delhi.
09. ' he Commissioner of Police, Delhi
10. ' he i G (Prison), 'l'ihar Jail, Delhi/=\'cw Delhi.
I ‘.. he Secretary, Bar Association, 'l‘is llazari Courts, Delhi
‘.2. ‘. he Supdt. Jail, New Delhi/t.ocl<»Up lncharge, i'is llazari Courts, Delhi
‘.3. law Officer, '1'ihar Jail, Delhi/New Delhi.
14. E-or Uploading on centralized web-site through I.!\Yl~2RS
I5. The Video Conferencing, R. .\lo. at t, tis ltazari Courts, Delhi.
l6. The Care Taking Branch, (liq) 8: West ‘i'is tiezari Courts, Delhi
1'/. Reader to the court of undersigned.
t8. The Cash Branch, West District, '1'is liazari Courts, Delhi.
t9. PS to Ld. Principal District and Sessi0ns.Iuclge(West) District, Delhi
20. Office file
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In case, if any information regarding inquest U/s 196 Bharatiya Nagarik Suraksha Sanhita-2023 is
received hetween 10.00 /\.M to 5.00 P.M. on a working day, the same shall he moved before the
undersigned for marking it further.

tr is cxarified that on working day, E.‘ ;=.e;' inquest information is received by the Duty Magisterate after
05:00 P.M. till 9.59 AM. on the immediate succeeding day, then the same shall he deemed to he
marked to the concerned Duty Magistrate of the day, who shall proceed to conduct the inquest
proceedings and no formal marking of such Inquest hy the undersigned shall be required.

If zmt .nt|t:est information is received by the Duty Magistrate on holiday, then the same shali he deemed
to he -narked to the Duty Magisterate of the day, who shall proceed to conduct the inquest proceedings
anti "o formal marking of such inquest shall he required.

In case of transfer of any Judicial Officer, the newly posted Judicial Officer sha'l work as Duty Magistrate
in place of his/her predecessor Judicial Officer. /ll K) I
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